DETAILS OF KITTAGANAHALLI LAKE

As per NGT order O.A No. 750/2019, dated: 25.09.2019 directed the KSPCB to look into the
matter, take appropriate action in accordance with law and to furnish a factual and action
taken report in the matter within one month. Based on this, Regional Officer, Sarjapura along
with Deputy Environmental Officer, Sarjapura and with TMC, Bommasandra authorities
inspected on 05.11.2019.

The following are the observations made during inspection: -
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Kittaganahalli lake is located in the limits of Town Municipal Council, Bommasandra of
Attibele Hobli, Anekal Tq, Bengaluru Urban District of Hosur Main Road behind
Narayana Hrudayalaya Hospital. The GPS Coordinates of the Kittaganahalli lake —

N - 12°48” 35’

E-77°41" 21
The Kittaganahalli Lake is spread over an area of about 28 Acres and surrounded by
residential houses towards South East direction, designated KIADB industrial area
towards West and North directions, Commercial establishments and Narayana
Hryudalaya hospital towards North East Direction of Hosur road side. The Kittaganabhalli
Village is also located towards East direction.
Though the Kittaganahalli lake comes under the TMC limits Bommasandra, the lake is
still under the jurisdiction of Zilla Panchayath, Bengaluru Urban District and it is not
handed over to TMC Bommasandra as informed by TMC Bommasandra authorities.
The TMC, Bommasandra has a population of 24,465 as per 2011 Census. The TMC,
Bommasandra has provided underground drainage system in the area of Bommasandra
TMC limits and the sewage generated by the individual houses is connected to an extent
of about 90% to the Under Ground Drainage System (UGD). The UGD outlets are
connected to the nearby water bodies including Kittaganahalli lake. The approximate
quantity of sewage generation is about 1.5 MLD, out of which % of the sewage
generated is joining Kittaganahalli lake and the remaining sewage is joining the other
lakes namely, Chandapura lake and Heelalige lake as these houses are located
downstream of the KIADB industrial area of residential area.
The TMC Bommasandra has not provided Sewage Treatment Plant in its limits and only
underground drainage system has been provided. The entire sewage is joining to the
nearby lakes through UGD System and also through open drains.
Board is regularly monitoring the Kittaganahalli Lake water samples every month. As
per the analysis report, the quality of the water is below Class- E viz not fit for usage of
any kind of activity including irrigation purposes. This is because of discharge of sewage
into the lakes by the TMC, Bommasandra authorities and also joining of sewage flowing
into the storm water drain from the KIADB industrial area.
The Municipal Solid Waste generated from houses, hotels, commercial establishment
etc, is not being completely segregated at the source. Only some quantity of Dry waste
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is being handed over to Sahas NGO for further disposal and the remaining entire
quantity of solid waste/garbage generated in the Municipal limit of TMC Bommasandra
is being dumped in the tank bed area of Kittaganahalli lake. The unsegregated municipal
solid waste is also burning in the tank bed area.

8. The TMC authorities have not identified the designated land for disposal of
Garbage/Municipal solid waste and not developed any land fill sites in the TMC limits of
Bommasandra.

The following action has been taken by the Board against the TMC, Bommasandra for dumping
of Municipal solid waste in the Kittaganahalli Lake : -

1. A notice has been issued to TMC, Bommasandra on 3@#-01-2016 to stop dumping of
Municipal solid waste and discharge of sewage into the lake. Annexure —I.

2. Show cause Notice has been issued to TMC Bommasandra on 25-01-2017 to comply
with the provisions of Water Act, 1974 and also to stop discharge of sewage and
dumping of Garbage into the lake. Annexure — Il.

3. A Notice has been issued to TMC, Bommasandra on 27-02-2017 to take action against
dumping of solid waste in the tank bed of Kittaganahalli lake. Annexure — lil.

4. A Notice has been issued to TMC, Bommasandra on 27-03-2017 to take action regarding
to stop discharge of sewage and dumping of Garbage into the lake. Annexure — IV.

5. A Notice has been issued to Executive Engineer, Zilla Panchayath, Bengaluru Urban on
17-08-2017 to take rejuvenation and development work of Kittaganahalli Lake in the
interest of the public health. Annexure — V.

6. A Notice has been issued to Chief officer, TMC Bommasandra on 17-08-2017 to stop
illegal dumping of Municipal solid waste into the Kittaganahalli lake. Annexure — VI

7. A Notice has been issued to TMC, Bommasandra on 15-10-2018 to take action to stop
discharge of sewage and dumping of Garbage into the Kittaganahalli lake. Annexure —
VI

8. A letter has been also addressed to Deputy Commissioner, Bengaluru Urban District on
19-11-2018 to give directions to the concerned TMC authorities for construction of
Sewage Treatment Plant to treat the domestic sewage and also for scientific disposal of
Municipal Solid Waste. Annexure — VIII.

9. The sample of domestic sewage flowing in the Storm Water Drain and UGD Outlet
joining point of the lake was collected as per Water Act, 1974 on 24-07-2019 and
analysis report is enclosed as Annexure-IX.

Further, discussions was also held at KSPCB, Bengaluru on 02.12.2019 with Chief Officer, TMC
Bommasandra and President TMC Bommasandra regarding NGT Directions issued in respect
of above mentioned OA No750/2019 regarding Kittaganahalli Lake pollution. The Proceedings
of the Discussions is enclosed here with for kind reference as Annexure-X.



As per the decision taken during the discussion held on 02.12.2019 the Kittaganahalli Lake was
once again inspected by RO-Sarjapura on 21.12.2019 to verify the compliance to the direction
issued to the TMC Bommasandra authorities.

With respect to compliance to the direction issued during the discussion held on 02.12.2019,
RO — Sarjapura observed the following; -

TMC Bommasandra Authority has now stopped dumping of solid waste into the
Kittaganahalli Lake. The Lake entrance has been closed and provided gate with lock.

There is no fresh dumping of Solid Waste in the Lake was observed. The waste which has
been dumped earlier is still there and made a road for lifting the dumped solid waste.

TMC Bommasandra Authority have also provided security person to watch the Lake to
prevent from illegal dumping garbage /solid waste in the Lake.

On enquiry with the surrounding industry authorities, they informed that now the TMC
Bommasandra authorities have taken action to stop the disposal of Municipal Solid Waste
into the Kittaganahalli Lake and now there is no dumping of MSW into the Lake.

Further, as per the directions of the discussions held on 02.12.2019 the TMC Bommasandra
authorities have submitted the action plan on 24.12.2019 regarding MSW Management and
prevention of entry of sewage into the Kittaganahalli Lake, enclosed as Annexure-XI.

In the action plan thev have stated the following action taken:-

1. With respect to handling of Municipal Solid Waste:-

Stopped the dumping of Solid waste into the Kittaganahalli Lake and the solid waste is
being segregated at the source itself as wet waste and dry waste at the time of
collecting from individual houses .

The wet waste is being collected separately in a small area of Government land of TMC
Bommasandra limits and disposing to the nearby farmers to use as manure for
gardening /growing crops.

The segregated dry waste is being collected separately and handed over to Sahas Waste
Management Private Limited (SWMPL) an NGO and made MOU with them.

They have also stated that, they have stopped dumping of Municipal Solid waste on
Government Lands and other roadside pathways.

To find out a permanent solution regarding the disposal of Municipal solid waste
generated from TMC Bommasandra, they have addressed a letter to the Tahsildhar,
Anekal Taluk and Deputy Commissioner, Bangalore to allot land to set up the Scientific
Municipal Solid waste processing Plant .Copy of the correspondence letters are enclosed
as Annexure -XII.



2. With respect to prevention of entry of sewage into the Kittaganahalli Lake.

Regarding stopping of entry of sewage into the Lake, they have already addressed a
letter to the Karnataka Urban Water Supply and Drainage Board to submit DPR and to
prepare action plan to provide Sewage Treatment Plant (STP). Copy of the
correspondence letter with KUWSSB is enclosed for kind reference as Annexure —XIIl.

Providing underground drainage system in the TMC Bommasandra limit was already
over and requested Karnataka Urban Water Supply and Drainage Board authority to
submit DPR to provide STP.

The Bommasandra Industries Association have proposed to rejuvenate the
Kittaganahalli Lake. In this regard they have addressed a letter to TMC Bommasandra
authority to give approval to start the rejuvenation of lake by clearing of earlier dumped
Municipal Solid Waste in the Lake area and to clean the Lake water by natural means. In
this regard, they have addressed a letter to TMC Bommasandra. Copy of the letter is
enclosed for kind reference as Annexure-XIV.

Member Sec‘r@
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The Chief Officer, Prtoaime ) nESPATCHEDR
Town Municipal Council, g %’
Bommasandra,

Hosur Road, Anekal Taluk,
Bengaluru Urban District.

Sir,

Sub: Non-compliance under the provisions of Water (Prevention & Control of
Pollution) Act, 1974, Water Cess Act, 1977 & Solid Waste Management
Rules, 2016 - reg.

Ref: Inspection by undersigned on 27.08.2016.
xR
With reference to the above, it is to be informed that, under the provisions of Water
(Prevention & Control of Pollution) Act, 1974 & Solid Waste Management Rules, 2016
and Water Cess Act, 1977. Your TMC required to comply the following conditions.

1. a). TMC has required to apply and obtain the consent under the under the
Provisions of Water (P &CP) Act, 1974 for discharge of sewage generated
from the TMC area.

b). Compléte séwage network shall be provided for collection of sewage and
identify the suitable land to establish the sewage treatment plant to treat the
sewage generated from the TMC area before discharge into drains or water
bodies. '

c. Furnish the details of population of local body, quantity of water supply and
sources of water.

2. Under the provision of Water (P &CP) Cess Act, 1977 TMC required to submit

the cess returns in Form-1 regularly.

3. a). Identify the Land for scientific processing and disposal of garbage generated
from the TMC area. Apply and obtain the authorization under the Solid
Waste Management Rules, 2016 immediately.

b). Furnish the status of collection transportation and disposal of garbage ward
wise, .

¢). Furnish the quantity of garbage generation per day from the TMC area.



d). Submit the Annua report under the Solid Waste Management Rules, 2016,

Please acknowledge the receipt of this notice.

Yours Fa_ithfully,

2 Al

Environmental Officer,
‘/ R.O-Sarjapu:a.



Avinewse T

Office of the Regional Officer WTeds oHwbobTO B //
Karnataka State Poliution Control Board  gmerdlv oesy, WRém, DodoFe DY - BB — S
Ben'galurUSariapura Forivecy Twerwad 0 aan |
“NISARGA BHAVAN” 3 Floor “ORrie T, e w0z, S0, O, -

Thimmaiah Road, 7" Main, Shivanagar, 7 ‘&’ o, o8, BTSN
Opp. Pushpanjali Theatre, Bengaluru -560 010 ssaw 023 WPT0BOE Do, Worweds —560 |

Phone : {0) 080 -23230153 wpoessecd: 080~ 23230153
) e towards a cleaner Karnataka
Xo. BOUBBARO[TR.E - ReRFEDO/2016-17/ {6‘85 ; BT0s:
wos 00 A0
2301, ) L :’? ’I!,‘ e }Q‘ !
T, SHTOND, M"’U N _
Bodd,Rog ooy, ' :
Bemocy B3, %
IRBF ToReB

Boreesd 310 8.

SR,
DD : WOXY WA FFERTOIWH BT FETYET, TSBY, F00D TlesnY
BB 278
emégeaa: 1. mBreds Bedd JIYE dmeos: 21.02.2017 (Through e-mail)
2. $TomImY U0 J[lesHy JoDeEH [NBT HT0s: 23.02.2017.

kXRRRKK

sheon ©edrt XowoA[O3, B eOE IW,LY BVYTeS0RS WeRy N0y FWE Ikesm B3

IO ATeANER e-mail Dees @HoRFod " RBODY  FIRTOT FITYSIY, STrRSBE FT0DH
ZEBDQ DB WBdon IWab > W) TORTHY SeFwon BROJERHIDT W} B YT
8ednR ZowodAwod omos: 23.02.2017 Jomd dZomeREg U0D TJrleBwINY ToegR  SBDeR
g9gon VOBNYRY RAIRGINDHZSA.

* ITMwIHY o0 Tre3nQ mmﬁm& TR BORD  20RTIS. TSR IDwe T B
TURY THAHODY BOFZAIRTLE LA SV WODTIT.

¢ [P FITpBSY 00D JReBRY BHIHRBOOR  Pabd  ed DN  woTHEOT
BROZZNED TeCeImeNTIZTI.

* d0od TIeBRQ FISTZDRY DIVEROITDRD T2yl Jod oodRoYToon eFuesd XHIn0g
WOl BROFY, WF HERRI0  LDTREIDVTOE O TWORTE DB TEAYOR
FPOTNE  JOFRNGIDIVFR oD  LoBWIT. 8goon sToreIBY $Codh PR o
BN VPR, YRToZ TR Biende ZTHT Ty FoRrievr d0od STy,
Noogmomod woemen g BReyriemnd.

o008 P TRITrBE AODI 2016 VRCHY ITFTA T Ty Xofkd ANGT Rz
RoRoA DHnirRer gRdRey wedord RAWROIND. WS OIS JRGBAY B IEBTA ASBSBOL A
Bpod BT OHTOATRY 8 velednt XOR[CL B Swewd BeeceRnd.

3, TR,

3 - | @dceseaé ;ﬁ;.?

W3- Xeedo, Worndedh






Office of the Regional Officer WIBY 0B 5003 Feied

Kématak'a State Pollution Contro! Board  wrereiw vty RO, dobode owe
Bengaluru Sarjapura 3orives) Kupraty il
“NISARGA BHAVAN" 37 Floor DR O, e wosm, 800, o,

Thimmaiah Road, 7" ‘D Main, Shivanagar,  7ge -a- =0, 0, Biwrg
Opp. Pushpanjali Theatre; Bengalury 560 010 syam sme HBS0B8E Seboh, wForteeds -560

Phone : {O) 080 -23230153 Wedoed: 080- 23230153
o . - - 45 towards a cleaner Karnata ke
X0. BITWRATONR.E - ReRERT/2016-17) AP BOE:
= 7T RAD v
oo, 2 / i"’uzu ?Q;f
E&)D&Dd BRTORY, T o g
HeRyRon Roose, bedl RO | %,,
BT OF, R
e3e8eF Zoelpesd L —\v
bl ALy~ :

WorHetd Ing 363,

SRR,

Wen: 1. WBF2E Zpd: TIW D:0E: 21.02.2017 (Through €-mail)
2. 33resBY Boab BB, JIoOeER SRBT BIos: 23.02.2017.
3. 8 #e3ed 3@ Nos3: 685, Bw0s: 27.02.2017.

dhfhkhx

Doz Bedr XOWORAWOSB, B Rped IRDY BVRFBeS0RT Wes o §Mds goiesn BT
TOIINT AR e-mail Rupers TURZID  mgobe NFIoIROT BRIy, dTeRBg 800D
EIale1al9) TR W0 o Deds BZ) BORTR seaon BROF T wR ded QATOZS
BROR ZoweRimed Omos: 23.02.2017 U055 $3wIBY Fdodh IEeBEHRY, BOOEER  SRBmR
33003 Bo3NYRY NEDIZRNTHZES.

® mIzYg 50k ZReBBO TITYE), TSR Bord alelalovy: (nf TYS NP TR T2

WTIY maohY FEIRTOT Syzimmncomydd o WoHTIS.

*  RoPEwer PITIHTRY,  $86% BREIDY =BheoREoon sk V0T DI woBHEem

¢ BROZFRNED TORTNHZLS.

* U000 IoEng semy ovsrRetHm S H08 Rogonmimton W RoYP3
AR BROY, Dy Fmeitodn PONTRDINHE0S WYY WOTE ey wresnioR
GB0tmn Aommonverbathymy sors DOBUEE.

ROYET, WGDVE e A Teth T, IoWe0r god wWoxvm ROOgRT[OS Bty
grlegen WLEDBY 02X BIT Fpers RRUIRNTIZL. WY RowodAsod mamy Iredecd sz
DHONYY B BeSeont XQuhye. '

Boord@dned VIS AN Owwos: 16.03.2017 Sor T3 =ees g0ad Lonesy s
T DORER, IQVT0Z mrie wmice B P, 2oRrteor donsy abSdesstooxen




W Tontr anpy
L e RRWTEDATS. aiyees 30T Dziading it Zozzwn IEDN®B 2
5B LALEGR RReKeRAs 8 mUm deehss doeessr ) Irics R0 g Daunvag, 8 selebrt
15 osndesmn NGOTOZF 89xiennLs QWENLY 250 WOY 1974 g GRavey smsmvmmm
o, oz,
NN
TR Bame.

W3- Tewraig, Wortson



Ao FL

WmSedy veed : donvuou-werzor :
vmorkly ooty SRR dodoodm woomd
“Dare e’ 3P wowa,

Regional_bfﬁce : Bangalore - Sarjapura
Karnataka State Pollution Control Board

isarga,Bhavan” Road "
“Nisarga,Bhavan”, 3rd Floor, Thimmaiah il .
Jth ‘D’ Cross, Shivanagar, Bengaluru-560 079,  dwo,00y o8, T&e ‘@’ e, dxwnv adao ej ?'g_ &)0 doo gs'a m’ooca’ {J

Telephone : 080-23230153 Pdorivachy - 560 079. . . |
el el o M i towards a cleaner Karnataka

voeedly oazy

%o, ﬁoaﬁ:aadao/asp,.ﬁ-memd/sd—aﬁaSaaﬁuﬂlzo1 7-18) ) Say b3oA UG 2017
//BY RPAD// DESPATCHED

o, %
FOONF ToOF 20300800, —
ToLRohE® Toef Rowdohbort erer, Minisome—X
WOrPR =0 8BS,
FOnTERD SrG BOY oo 58},
OFF. Fo00T, 0%, wSBoFs,
eForIvRtH-560 070,

¢ SRR,

DHeD : sgwIEY 0 BnOmbIL .
Wn:  $IMIBY ooy BoDS BRBE Bxvos: 07.08.2017.

dkkkkkd

RoQod HXobY XowonrKod, o ROF JRFBeSonT $YRREY S0ain wges

TREW?, wPedes S0RT,  wWewhRog geddodh  Fiedd @eobieomod TROICDED
BEAROd 833 sHoger WY B FYeHY eBF ewn OIS, B9 FBR B,y -

TWTRY B3owors BV, 8% Fomd ROAEHTE worte BIVD ERESiEd Tog SegdoHe)

WSO 0T $abay, SROY, SRDYHO. & R 2oy D3O8 gednvon deeyy

Qed (Sewage) BRB@ w0md RedodTy 8o e Zomeees TRPNGY DRAOREE wrie
LODTANOR vBARENIT Bes DONDZE. 01 cimsycie desad slee VT FooTEe
B RYIVFZo 03 adecse DEoB FOR Remon BRedDTWBNE oA QYW NS,
€ s & son ROADINYHO0E SR 31 AT FYA KRG i 3%3
Wod B|R[oow  Fdadsy WITZOS AR morie B3R B wovaden

BWIROH BedEo QDT g TYD  DeWANRDT/ RBEWBOR u3dad orw

T3dRTod  Zdobeledord  wone BOODEY  Xooim®  wwmedond ol  F0R 8
RBodgE  2lea Koy T0RZIOD  ees R, WWnABIWOZ 3R Erinduiedon:

BReCeRALS,

WD IR, BREWSMN,
sa;é DT,

|
S A—H o gl
TRLEDT BRBD,

3.8~ »‘33‘%}3, Wonde.
£

Website : http://kspcb.kar.nic.in



.
W

ﬂ - [y *

_ ._..m,. e ._u“*

| = b

e @

wel

—— | ———— ] ——



MM’@

» ¥ " . wedy weied : WonvRTI-RERerIT y -
"ioa Office Bangulors Sal’j;PU:: :Es"arw u::a‘ RO, Dodo¥n Tooad e P R
Karnataka State Poliution Control Boa s : 8, : T . o
“Nisarga Bhavan”, 3rd Floor, Thimmalah Road 5”:: W;:;d ;;:’:5""‘:# el grartdy oezy .a‘ i o7 “.

§ é 0, St - a%m , J0 J
Tth ‘D’ Cross, Shivanagar, Bengaluru-560 079. a?;'v e a_'!’d'a.t.-:??é - Q0J00T e WI0T! ‘!w

Telephone : 080-23230153

Email : sarjapura@kspcb.gov.in et : 080-23230153

towards a cleaner Karnataka

zo. 503&353&:150/@.a—memdﬁd-aﬁmﬁmJ?m7'7sf / £33 : 1 F%G 20”
e //BY RPAD// DESP ATCHED
Bom, SOBON, g— —S i
spmKog ooz, Mo~enure - XL
wp, P03, Bered o, '
ueser elpes,

ontets Sn #8¢-560 099,
BRI,

OHAD : $ZMIBY ¥5 wawes T, U ey U IR Aboiwgmes w.
( Wween: 1. @233 XQAT BROZ I33 O0E: 21.02.2017 (Through e-mail).
2. 3TBE ST TReBTY, Tr3eds 363D LOmONRY TODeTS
BRRT d0F: 23.02.2017.
3. 8 Bg5e0uon anm, wewd, wemyHon WoRy, wor wIZ W
7303:;‘: 685, wos: 27.02.2017.
4. B3 Be3edoLOT abosoé OR%D, wWed oy wuxy, =on WOB B33
xoa:%: 852, Himos: 27.03.2017.
5. Cloud 9 Residents OB BRCDocs ey Wexex BoRgohugy
$37RIRY, F00hY 8% RODODOZEE 27} deeB BRD BW03:04.07.2017.
6. TRUdT 263D, Xerads wOTORG SODER SIRRE BF08:07.08.2017.

Frkdekokdk

hoon dEoby Rowodinod, s RPOF  BPROF)EeSonET ), WORYEH SHADS
C WFIARDT  PTyI RICT DI BERYY Jomd $grPImg #0R Rockngmy $dobiy

RoTRFERN SXB0E Bowenhd e W ood o3 HLg Teodw TSRO, eruoaamsade:art:gcs.
8 0 =y IR, JboRyion TYROHY  WE  Wemrbxy PRI, VTeRNEA  gIn
ROy F0aky BROJTONOLT. SrEre Bowmods WO 881 3% xodabunddons =60
Wk (3) (4) OQ Feesix® Red BebROF Zoges DB B oy DI WP 2o BTy,
OCVERH TR MOROTS BRBBOTNDIE T T8 BROJFwHeD ToF) ToOLORNED .
URDBEO0H, o7 B seESe I0R 3x RDAOER, dYReIedordy LeSahzen SVNONT, QY
3, edd Bodmeer P, dSFEB Db 2016 DOh) Brod B BTN,

WD BD), BR&EMA.

3, DY,

c.—.g,M\_,\a!.ﬂ_v, Uy &
TReDT @ama’,

.8~ wd, Worldety.

Website : http://kspcb.kar.nic.in



|
4 v g
" -
YR T
. 2

'ml



kegiona’l 6fﬂce': Bangalore - Sarjapura
Karnataka State, Pollution Control Board

e, ~ WL

TSy vsled : Jorivacs-mrKod
vmrly oo, WROF; dodosn Cooa?

“Our’e e, 3de wowd,
dmoedy, o, Tde ‘D’ mxt, dwEno
don'vaoh ~ 560 079.

Fweot : 080-23230153

“Nisarga Bhavan”, 3rd Floor, Thimmaiah Road
Tth ‘D" Cross, Shivanagar, Bengaluru-560 079.
Télephone : 080-23230153

Email : sarjapura@kspcb.gov.in

760935; mamo/mgﬁ-:dmi-'abd/ﬁd—vs B925,/2018-19/ / é I3 :
Q301,

:ma% LRTONLD,

BRIFoT TR,

BRITOT, 888 Brewe,

ST HEBF, BOrUAE SR BG — 560099

=083,

DTAD: SFeFST TR, VIHG Beewe, $grosEY, §00%H

f::c\—‘ﬁ'\
Fordiy oz, et
Fnd, dodoowns woome EUT T 3

towards a cleaner Karnataka

oot 15 6CT 2018
DESPAYCHED

%
Brennsu v vl

TWeBTD SIMALSCODT

T3 oL, WO 83 Tonwe Fdodh xogmg@a aﬁmdﬁ aﬁaa@a% VoD

£ BRI Wil '

oosSesD: 1. B Befed w3
2. 8 ¥e3ed T3
3. 8 ¥e3ed Wy

ﬁoaz'};s 685 00T 27-02-2017
30355 852 &I0® 27-02-2017
:3095; 593 Bmos 17-09-2018

skkkdokkk

»:bec%ors OTODE  FOWORATWOS, B o DR TeS0wS, oy 33&1_ THoHL THO0Y
PFSOIRDE FF T, VoNER IR OmmITRN TV, Bt ¥R I0T I oodny
BDI0TT Jowh BRmymor §mos Teds BrodRRCEOSTHS $¥easy, 38 wonvsd Iom
AOoIDED TRn K0T 8A5, Losanay, BHOOHSB. Qoo XEO TReBBY Thwr S Boa
Sero 2B Rt BeRN TOTFLATD SHJoDY TF SREEoTH TOXS QeTF f0sNTHZE B
AIIION  TIRBBY DT Bk FoB ok TROFE  TTmINDITS DA grvos
HBDYDT  &ooD  Tondesdy “onenBaded TREREIT  I20TE  RedToZ  wabe dmenineh
éasgrbi&? DT WIINIDI DN FHorie PE-9 IJF TEeIT Deaned o geieon Do
IR0 TR DeBDHT]T.  BE80Z & Lodody XE o 3e3e0000T euged3 TINYY smmende Ik
o) AFTY ¥3 xdoDIITEomD é@ﬁe:aﬁdogd’. YB3 B vy XD %’édt‘g TR a‘nbo&n@daﬁd

S0OWBOAT), [ 0 BINDI, owbd s ®¢ IBod  wmeng WoOcIEHeo. B IR
BROOBRNOWOZ Qs ToTVoDHEe B BodROD &sagods deeAnen DB IELITOR  Bonw

Qﬁf‘fsa}'%d ﬁdna%'a QATANYT qwdor o S.ra-otsd’ocbamgdagd.

AT0 BEOWETOID ToZeD m&odmhcr%, ﬁd‘ocbsi)‘{ TOTREIF A ab@eaa’rira@xbg%eﬁ. sionele
BOTD WO DT Breksx DeRGOL XE wom, SIXS sy I, Doxy mmach oI
FLE®, Fow BB ISR T3 O, WOINENO Forie AOTH), HUVTTB VeBTOH 20wy ADHINR
NI IO 0eS0WY DGO SHWED  1HBA6ES AIBLH, HRSADIOY Torie  wed
aﬁanmvmul pati 3] ﬁoﬁ)iﬁo&dﬁ@&g. 81 3DTeIBonoE $50dn HOTARLIE TN ESD@&MO&C%, #8od
Vet Fozderer T3 Tone FVoH YobS csa,gaﬁ Zoase ﬁadmoaﬂd%. 6505:@4 AOTRF TN

830 modadn aJ‘OES\%F}-’u%t’O.

Website : http://kspcb.kar.nic.in



STRTO0T, Tow) B FRESe 33rocmy, ISR IR mom@dm NPRBeoD TN Brwride
OO TITZ, I, md,oz#asécmocs 3Py Sps0gsson mﬁemb SRED IRFReOD
r1712) RIBIY mww ms TPedBIN Toeren XBION TOTFHOTOR SrH3TT &aocﬁdcﬁaﬁa
BLRBETOTD - Tonw 66033 Clold dwm TR BRECONT.  AQTOTEY s wwamﬁodam
PRAD 2080 O Toreds ek afoeci 3V BRFBR), DT mocwo:b 8eor, iSe;BeOﬁ
83po0R) WIRBSOMDIYT.

Sabe &aad%

e>= XL K,
WOXRT ©OTY,

0,3, FEEoreho, Wonweh.

-



'/’-’__ﬁ

; e——— —_—
Reglonal Qfﬂce: Bangalore - Sarjapura  mpdede vled : dorvado-wEroy
Karnataka State Pollution Control Board ~ ¥mrlly ooz @WnRON, Qodoo¥n HooTe T
“Nigarga Bhavan”, 3rd Floor, Thimmalah Road ~ “0®nr #'&is”, 3¢ woxa, Fooctl? oo T
Tth ‘D' Cross, Shivanager, Bengaluru:560 079, 30,09y 0%, 78 ‘2’ mas, bwena 3 <
Telephone : 080-23230153 dorfv.ady - 560 079. BRUY, Qodoge =oowd BT ) 4
Email : sarjapura@kspcb.gov.in ——

a’wm" : 080-23230153

towards a cleaner Karnataka

xioa%: TI0RW0 /e, F—NeIor T03/2018-19/ 64({ . DJVOB:

1 9:NGV 2018
oespmcneg?

QARON,

BeRRTONRWD,

Bonsed SnT ©Y,

SN 0P, JoTerPW TA,
Songned - 560001.

SR o)
5
QToD: GFeder TuRR, VIVY I FePFTT BRI FTND

m@emw%gdaa wrj\.

Boe0r HTODY, XHowopanod, B [V IX, ENISIACT wODRPYTeI0T0, TWedE  FeIed
XeFIN0E TOONFERA0N WIWYS W) Xesorads BRWPOD TReBNYR, 2wd¥iecRHIT. IO
Brewdnen & F93or 4 :;p@o:b :do%mfc DI,

l. INoS=, ﬁag)rm@
2. =HUR3 230T:vT,
3. THORE, BRIECT, HH)
4, THoRy, ©w8dd
81 HedI %@o&) zso%ﬁvo BSUT IREATY e T025D0NSON0T %@o&: ﬁo%rwah

TPTFEHRROBDSE OTCHF) IH YOHIT. FIE IdeFTOOT (Due to Rapid Urbanisation)
R@O  HYod BognY spobhy oS Tedneon ©wmT TRRRS 1T T e Jd
(Sewage) ©oIZoIRTOEHIT. B3 Towh DTN, Sempsmen BoZOA HPemod FRBL HeYCR
Foodh moFned clmsyTe Dedod ARY FNY, IrichipoBHRHOY, B0 Feod HoFNY TRA0NY
olosyde Oedod wyYEUoR FTIF AHOY Torle ROXTe  TFRINYRY, SYTRRBROBVHOY.
STTOOE B TREINVOT LLFIosRrdE TRy, Ve ¢ VT BOT JcONY  ROFT TUT
3oNTR) Ae0IB.  Bs Weod 4 Frok "o woyohg Ien g¥gor ONW WIS,

Bwied 38
V. 37T TY, 33
0. 23000538 83

sges8ac

QRNYeE B, BOTES WY Wy FOAW ITO FIow RoARY syt wohds. Fwod RoANY
Tesrivon  wu3sosEHE T Deds  Sedien oimwde ToxTE apd oneR Beddthds.
[EYE FI THFW, UBpRTmn Sed Focm 0nY THeInYY =omd os Wy oW
BIROFIIY, AB QVoL0 FB TSN JECTY, O SRBODIT.

Website : http://kspcb.kar.nic.in



¥ womesh, hed 0AME oop MY e HOERROE oWRFde dedod T wwcdeend
WIRDOTMIW ToNn 2DTHNG B ROy woimeesafﬁ WOCHOTNG, & Feiedonos T3
Jonsh d)eES QAT FONY e maanvm Torlod ageaﬁﬁ mwmmad DFesirsd aﬁdaﬁv
TFoU FTODH Qe BAIRROBNIT worte Gdﬁ T 23, dewy Qe ﬂedo&daq;m et jeviclad
psfle) dr*a&gﬂ Qe BROR  Xedmod S FoT w0 3338"5 SQATT 1'90:13 750 rWﬁ
ARBAT AT odmpyde  Oedod uo.‘smmmhd,:g,ao Tene  olowte j.:bmm i
BA0ORDPYOY. S Oedod Loty WA LTI, e (SO, amdm DHZ
AODOZD)  WHACHTD, 19748 mgoa;ﬁ’o:bahdoéd 8 Ocdod Eiraa’.b Qe idﬂ@ﬁ
ﬂeﬁFtSommgd:@dﬁod FHed Sonthss R TN Ted M@ad,:s‘si

B LWONFY Doz wde nowes ACRTIANYTOCT, 7Y o TRESE o zowog ARB B
gringdedom c‘oarir‘ e 3@»4533 AP0 moiﬂ%"ﬂ WOT JDeINYY BDToFN wviton dw
0% e draai Qed, WRFORD Koz a;:»‘aaﬁﬁvas:n vISBLERYD Fooh o:;m:
mmﬁoﬁ Aer I mzé’cﬁo:ro MVFEAT Sl &I o e!éc.ood IHY 8e0oRNG,

3?& &JEIB_,-\J
"'50 ~—
WHedT OO
bitanigile
Fansh:-
L ATE, ODFTEENRD, FToress Oty SOT dODOF oW, TOXT I, %033.49, wW¥udr
o3, doﬁ#pdo—m ReEn]e maoamn
2. WOek WORY VRO, Iy ITFIE Beed, dror IO, Tooriid Toty, SROF, do0Zre
WOWP, WOXT ITH, »oai .49, e dx, mriwada-OI skntel a“sa&u@mn
3. &ooh TWoORO eH®O, BorERt csm, BIFUT oy, SR, doboFre BoEY, AR
BIT, I3 HBA, STING, onERH-10 Rl :mao@rrn
4. GoRE, Invxy Bwied, 0388 Reewe, wHedes ToVRR, Honded INC B¢ amg
:maoe, BH) xog "dﬁﬁah
5. c::aaa wd::e,,.. dommd 2888 Beewe, wlcger LRV, Berwed Sno 3]
‘aﬁd m“&oa B n.\fos Bosgh,

6. BRLWHTO, SETN mab ocf ©ild Brrwe, 9B’ o, wonvnd A S
A0 Fpké W) g ﬁa:ba'on :
WEETALDIN a:’od"e,f &Dézﬁ egzscﬁ By, SIS’ WO, Porend ING 8 ams
ot Y x0Y I,

=~

o S
Tpeds LT

AHFEbT



PA :080-23238458 T T M_T’Z Email:centralla b@kspcb.gov.in
R ol Bk W Website : http: //kspch. gov.in

Fay; 080-23238300 — Begle R

K.S.P.C.B., “Nisarga Bhavan”
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B.00.3R-R.0., "R, KARNATAKA STATE POLLUTION CONTROL BOARD 7D Cross, Thimmaiah Road,
Shivanagar, Bengaluru— 560079

2 ¢ ‘@ mosd, OF, xhob, oF, CENTRAL ENVIRONMENTAL LABORATORY

BISRNT®, edoriviato-sLooer
Legal 42(3)/87,E(P)ACT, 1986 RECOGNISED ENVIRONMENTAL LABORATORY

AN ISO/IEC 17025:2017 (NABL) ACCREDITED LABORATORY & —_—
IS 18001:2007 CERTIFIED LABORATORY eure § <
= —

FORM-X
(SEE RULE 28 AND SECTION 22 OF THE ACT)
REPORT BY THE STATE BOARD ANALYST

Report No:-L-229 & L-229A Dated: 14-08-2019

I hereby certify that, I Smt. Farhath Jabeen State Board Analyst duly

appointed under Sub-section (3) of Section (53) of the water (Prevention and Control of

C Pollution) Act 1974, (6 of 1974), received on the Twenty first Day of July 2019 from

Vasudeva S.K, Environmental Officer, Karnataka State Pollution Control Board,

Regional Office Sarjapura Grab sample of Storm water drain and UGD Outlet

collected from M/s. Town Muncipal Council (TMC), Bommasandra, Attibele Hobli,

Anekal Tq, Bengaluru Urban District-560099, for analysis vide letter No. KSPCB/RO-

SJR/IND/2019-20/333, dated: 25-07-2019. The sample was in a condition fit for analysis
reported below.

I further certify that, I have analysed the aforementioned sample on/between
25-07-2019 to 03-08-2019 and declare the results of analysis to be as enclosed in

(’ ' Annexure.

The condition of the seal, fastening & container on receipt was as follows:
The seal was intact and tallied with the specimen impression of the seal.

Signed this on Fourteenth Day of August - 2019.

Karnataka State Pollution Control Board
Bengaluru



Address

From,
Farhath Jabeen

State Board Analyst,

Karnataka State Pollution Control Board,
Central Environmental Laboratory,
“Nisarga Bhavan”, Thimmaiah Road,

7™ ‘D’ Cross, Shivanagar,

Bengaluru — 560 079.

To,

The Regional Officer
Karnataka State Pollution Control Board,
Regional Office -Sarjapura
“NISARGA BHAVAN?”, 3rd Floor
Thimmaiah Road, 7th ‘D’ Main Road, Shivanagar
Opp to Pushpanjali Theatre,
Bangalore-560 010.
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N - "'! K.S.P.C.B., “Nisarga Bhavan”
¢ ) t ¥ 0
”m'?’f‘am""f’“ 5 “,,' KARNATAKA STATE POLLUTION CONTROL BOARD 7" D Cross, Thimmaiah Road,
2. S ‘@ mned, OF, S0l OF, CENTRAL ENVIRONMENTAL LABORATORY Shivanagar, Bengaluru— 560079

DTINO®, eforiwieto-neooes
Legal 42(3)/87,E(P)ACT, 1986 RECOGNISED ENVIRONMENTAL LABORATORY

AN ISO/IEC 17025:2017 (NABL) ACCREDITED LABORATORY &
IS 18001:2007 CERTIFIED LABORATORY

ANNEXURE
ANALYSIS REPORT
Report No: L-229, 1-229A, Dated: 14-08-2019
NAME & ADDRESS M/s. Town Muncipal Council (TMC), Bommasandra,
Attibele Hobli, Anekal Tq,
Bengaluru Urban District- 560099

DATE OF COLLECTION: 24-07-2019

C SAMPLE DESCRIPTION: Grab Sample of Storm Water Drain and UGD Outlet
Joining point which is joining to Helalige Lake
Result Test Method
- Parameters Analyzed Unit Standards
2 L-229 L-229A
1. |pH@25C - 6.0-8.5 7.1 : 1S:3025 (Part 11):1983 Reaffirmed 2002
2. Conductivity @25°C us/cm 2250 2810 - 1S 3025 (Part14):2013 ISO 7888: 1985
Biochemical Oxygen Demand i
3. (3 days @27 °C) mg/L 2.0 39 " IS 3025 (Part 44):1993 Reaffirmed 2009
4, Free Ammonia * mg/L 1.2 0.17 - APHA(23" Edition): 2017;4500 NH;D
5. Sodium Absorption Ratio * - 26 22 - 1S:11624-1986
g Boronas B mg/L 2.0 BDL - APHA (23" Edition): 2017:4500B-B;
7. | Total Coliform Bacteria i 50 - 1600X10° APHA(23" Edition):2017; 9221B
INFERENCE Non Conforms to prescribed standards,

Note: 1. The above results pertain only to the sample tested.
2. The Analysis report shall not be reproduced without the written approval of Head of the laboratory.
3. Samples will be stored for a period of 15 days from the date of dispatch of report.
4 .BDL: Below Detection Level. Born: 0.1

Karnataka State Pollution Control Board
Bengaluru
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Karnataka State Pollution Control Board

“Hoxs =T, 1 dom 5de wBRAW, Fo. 49, W %ye6°, ternilach - 560 001, BROFLIE Dot 7o T3
“Parisara Bhavan”, 1st to 5th Floor, # 49, Church Street, Bangalore - 560 001, Karnataka State, India

// BY RPAD // 09 BED 'lmg
No: PCB/WMC/ 3828/LKS/2019-20 / 4% }7 Date:

PROCEEDINGS OF THE DISCUSSIONS HELD ON 02.12.2019 REGARDING NGT DIRECTIONS IN O.A.
No. 750/2019, DT:25.09.2019REGARDING  POLLUTION OF KITTAGANAHALLI  LAKE,
BOMMASANDRA PURASABHA, ANEKAL AT OFFICE OF KARNATAKA STATE POLLUTION CONTROL

BOARD, CHURCH STREET, BANGALORE.

Smt Viji Karthikeyan, SEO, WMC, Head Office
Smt Hemalatha K.R., EO, WMC, Head Office
SriVasudev S.K., EO, RO-Sarjapura

Smt Padmavathi R, AEO, RO -Sarjapura

Sri Ramesh, Chief Officer, Bommasandra
Smt. Mamatha. AS, EE, TMC Bommasandra
Sri Sreenivas, President, TMC, Bommasandra

Sri Vasanthakumar, Councilor, TMC Bommasandra
¥ % %k kK

( BOARD OFFICERS PRESENT

REPRESENTATIVES OF THE TMC :
AUTHORITIES PRESENT

PWONRPEAWNER

The Officers of TMC had come to discuss with Member Secretary of KSPCB regarding NGT directions.
Member Secretary, KSPCB was on official duty at New Delhi. Hence, on their request, SEQ, WMC has
held discussions with the TMC authorities.

Hon’bleNGT order in O.A. No. 750/2019, dated:25.09.2019 regarding Kittaganahalli Lake was
brought to the notice of the TMC authorities.(Copy enclosed).

(' It was brought to the notice of the TMC authorities that grievance (complaint) on pollution of
Kittaganahalli Lake, Anekal was filed before NGT.Hon’ble NGT in its order in O.A. No. 750/2019,
- dated:25.09.2019has directed that “KSPCB look into the matter and take appropriate action in
accordance with the law and to furnish factual and action taken report in the matter within one
month”. “ Order of NGT is binding as a decree of Court and non-compliance is actionable by way of

punitive action including prosecution, in terms of NGT Act, 2010.”

It was informed to CMC authorities that hearing of NGT is posted for consideration on 10.01.2020.

RO-Sarjapurahas inspected the Kittaganahalli Lake on 05.11.2019 and submitted report to Board
Office on 29.11.2019 with following observations;

1. The TMC has provided underground drainage system in the area of Bommasandra TMC
limits and the sewage generated by the individual houses is connected to the UGD, which is
ultimately connected to the nearby water bodies of Heelalige Lake, Kittaganahallilake and
Chandapura lake. One portion of the sewage generated from TMC limits of Bommasandra is
also joining to the Kittaganahallilake and causing water poliution of the lake.



2.

The TMC Bommasandra has not provided a single Sewage Treatment Plant and only%

underground drainage system has been provided. The entire sewage the nearby lakes
through UGD:System along with open drain.

Board is regularly monitoring the Kittaganahalli Lake water samples every month. As per the
analysis report, the quality of the water is below Class- E (Not meeting the criteria A, B, C &
D) not fit for usage of any kind of activity including irrigation purposes. This is because of
discharge of sewage into the lakes by the TMC, Bommasandra authorities and also joining of
storm water drain from the KIADB industrial area.

The Municipal Solid Waste generated is not being completely segregated at the source. Only
some quantity of Dry waste is being handed over to Sahas NGO for further disposal and the
remaining entire quantity of solid waste/garbage generated in the Municipal limit of TMC
Bommasandra is being dumping in the tank bed area of Kittaganahalli lake and at many
places such as on either side of the roads, vacant lands and at government properties and
also on Bengaluru - Hosur National Highway. The unsegregated waste is also burning in an
open area and also in the tank bed area which is causing lot of Air pollution to the
surroundings.

The TMC authorities have not identified the designated -land for disposal of
Garbage/Municipal solid waste and not developed any land fill sites in the TMC limits of
Bommasandra. This is the main reason for the dumping of solid waste in the tank bed area
of Kittaganahallilake and other places.

He informed that notices havé beenissued to the TMC authorities for the above non-compliances.
Board Office in letter No. 7042 dtd: 29.03.2016, has directed the TMC authorities that they should
not carry out any construction activity upto 30 mtrs. fromlake channel and should not use lake area

for any

purpose and should not carry out any illegal activities. TMC authorities admitted to the

lapses on their part and informed that they will stop dumping of solid waste in the tank bed area.

After detailed discussions, TMC authorities were informed to comply with the following;

1. TMC authorities to submit the action plan for MSW management and prevention of
entry of sewage into the Kittaganahalli Lake to the Board within 16.12.2019.

2. TMC authorities shallclear the Municipal Solid waste already dumped in and around
Kittaganahalli Lake and stop dumping henceforth,

3. RO, Sarjapura toinspect Kittaganahalli Lake and submit report after 16.12.2019.

In case of non-compliance, action will be initiated by the Board on the TMC authorities as per Law.

Encl: Copy of NGT Order
Drafy Approved Sd/-
By Member Secretary MEMBER SECRETARY
KSPCB
To,
The Chief Officer,

TMC,Bommasandra, Bangalore.

2.

The Regional Officer, Sarjapurafor information and necessary action.
Case File.

| % l‘ﬁ

Senior Environmeéntal flfﬁcer
Waste Management Cell
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16th December, 2019
Bangalore

To,

Sri. Ramesh
Chief Officer, Town Municipal Corporation
Bommasandra, Bangalore-560099

Dear Sir,
Subject. Rejuvenation of Bommasandra Lake — Reg;

Bommasandra Industrial Area is located in the South of Bangalore on NH44 off
Hosur Road under the purview of Bommasandra Town Municipal Corporation. A
prominent lake in the middle of the Industrial Area measuring about 28 Acres, with
Survey No-254, which was once a beautiful lake that attracted exotic birds from
foreign countries and neighboring areas has become a hub of fifth and garbage. The
lake has almost become extinct due to the dumping of all kinds of waste. It is also
polluted by the discharge of effluents from industries and has destroyed the flora and
fauna. The stench emanating from this place is unbearable and could be a potential
health hazard. if left unattended, it could pose a great danger to the human habitat.

The above matter was brought to the Bommasandra industries Association (BIA) by
the Industrialists Schools, Colleges, Hospitals and restaurants that are located close
by. Considering the enormity of the situation an emergency meeting wag convened
by the Bommasandra Industries Association in which prominent Industrialists,
politicians and other philanthropists participated in large numbers and declared in
unison that the lake should be rejuvenated to its past glory or even bptter. They
made a visit to the lake area for a spot inspection and suggested various means of
rectification. This matter was brought to the notice of the National Green Tribunal.

Once decided to rejuvenate, a hunt was on to identify a technically competent person
to undertake this massive work. In the process, a popular environmentalist,
conversationalist and a well-known social activist by the name Mr. Anand Malligawad
was proposed by many prominent persondlities of various organizations and welt-
known Newspaper groups such as Times of India, indian Express, Deccan Herald,

# 60 D, |st Phase, Bommasandra Industrial A

Hosur Road, BANGALORE:- 560 099.
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Kannada Prabha etc., Mr. Anand has been known across the country for bringing back many of the dead lakes to life. He
is credited with restoring Kyalasanahalli Lake, Vabasandra

Lake, Konasandra Lake and Gavi Lake, all in the same catchment area. Kyalasanahalii lake was revived with the fhelp of
financial assistance from Sansera Foundation. After a lang discussion he has agreed to take up the respensibility of
studying the lake, its demographics, damage assessment and provide with a Plan for cleaning the laks with natural
means such as desilting, bund-strengthening, modifying lzke inlets and outlets.

BIA, at its own cost, with the support of local industries, will lead the Bommasandra Lake cleaning campaign. We have
planned to start the work of cleaning by 1st January, 20'20 and expect to complete by 31st March, 2020. We aim o
restore lake ecology by 1st April, 2020. The process involves cleaning hundreds of tons of garbage dumped in and
around the Iake. This is expected to take up to 15 days. The later process involves cleaning the water in the iake by
natural means, removing algae and replanting with aquatic plants such as lotus that keep the lake clean and hygienic.
The iake, once cleaned and restored, will be a source of clean water,

The above Four Lakes mentioned have drawn nation-wide attention, not just for the restoration, but also for tha natural
way they were restored without any machinery or equipment. The water from these iakes has replenished the ground
water and bore wells in the surrounding viliages, using for agriculture and other purposes. The lakes have been revived
back to their natural state with beautiful aquatic plants and animals in the water. These lakes are now a home to different
aquatic life such as fish, crabs and 66 different species of birds. With thick afforestation around, these lakes have
become major lung space in Anekal Taluk. The similar action plan is proposed o be implemented at Bommasandra

Lake.

With the above objective in mind, we request the Bommasandra Town Municipal Corporation to take active part
with the BIA by way of thefr unclenched co-operation, liberal contribution and totai involvement towards ‘this

noble cause.

We sincerely request your good office to provide with an approval to start the lake rejuvenation work at the
earliest. .

Thanking in anticipation for your support and cooperation
LS
Yours Truly

S .&ﬂ};ﬁm

St ad S&r:ﬂ% = Sri. S
resi oint Sec{'e ary Treasurer
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Translation copy of Annexure- |

Office of the Regional Officer

Karnataka State Pollution Control Board
Bengaluru Sarjapura

NISARGA BHAVAN, 3% FLOOR

Thimmaiah Road, 7" ‘D’ Main, Shivanagar
Opp.Pushpanjali Theatre, Bengaluru 560010
Phone: (0O) 080 23230153

towards a cleaner Karnataka
No.KSPCB/RO/Sarjapura/2015.16/14094

Date: 30™ Jan 2016
Despatched
To
The Chief Officer
Bommasandra Municipality
Hosur Road
Anekal Taluk
Bengaluru.
BLE,;

Subject: Action under The Water
(Prevention and Control of
Pollution)Act 1974 and under
Municipal Solid waste

Management rule 2000 -regarding
Ref: Spot Inspection dated 16.12.2015
e
Reference to the above subject, this is to
inform you that in Bommasandra Municipal Limits

huge populated area, commercial units and



industrial units are established and huge quantity
of waste water and solid waste is being produced
and for its maintenance, it 1s necessary to take

the following steps;

1.In the municipal 1limits produced sewage 1is
getting into the open rain water drains, and
finally it is getting into the lakes and this
causing the lakes and the ground water
polluted. It is very much necessary to avoid
this. And hence to your municipal limits area
by providing under ground drainage , collect
the sewage water and process the same and to

reuse suitable action is to be taken.

2.In the municipal limits produced solid waste
on the road side and vacant places and other
places are being dropped and in view of this
the lakes and the surrounding area environment
pollution 1is caused. And hence under the
Municipal Solid waste Management Rules 2000,

to collect the solid waste systematically and



in the prescribed place to process and dispose

action is to be taken.

In respect of the above matters by paying
immediate attention and with regard to the
action taken, the details are to be submitted

to this office.

Yours faithfully,

sd/-

Environment officer

R.0. Sarjapura,Bengaluru.



Translation copy of Annexure- 1\

Office of the Regional Officer

Karnataka State Pollution Control Board
Bengaluru Sarjapura

NISARGA BHAVAN, 3% FLOOR

Thimmaiah Road, 7® ‘D’ Main, Shivanagar
Opp.Pushpanjali Theatre, Bengaluru 560010
Phone: (0O) 080 23230153

towards a cleaner Karnataka
No.KSPCB/RO/Sarjapura/2016.17/685

Date: 27" Feb 2017
Despatched

To
The Chief Officer
Bommasandra Municipality
Hosur Road
Anekal Taluk
Bengaluru.
Sir,
Sub: The solid waste produced in Municipal
Limits Dumping in Kitaganahalli lake

area-reg

Ref: 1.Public complaint letter dated
21.2.2017 (through email)

2.Inspection of Kitanahalli lake area on
23.2.2017

* % %
Reference to the above subject this is to
inform you that, the residents 1living near

Bommasandra Industrial Area through e-mail have



complained that the solid waste produced within
the Municipal limits are dumped at Kitaganahalli
lake area and in view of this the lake water and
the environment is severely polluted, and relating
to this complaint on 23.2.2017 when Kitaganahalli
lake area was inspected the following materials

were observed;

e It is seen in Kitaganahalli lake area solid
waste 1is dumped. It is given to understand
that most of the solid waste are produced

within Municipal limits.

e In view of dumping the Municipal waste in lake
area, it has become the reason of pollution of

the lake water and ground water.

e In the lake area solid waste is being disposed
and 1in view of fire to this waste the
surrounding area is affected with air
pollution and bad smell is emanating and it is

seen its environment and to the public is



causing adverse effect . and hence to stop the
solid waste dumping in Kitaganahalli lake area
and the waste which is already dumped is to be
cleared and to protect the lake area,

immediate action is to be taken.

Hence under the Solid waste Management rule 2016
directions are 1issued to collect the waste
systematically and in the prescribed place to
process and dispose the same. In respect of
the above matter with regard to immediate steps
being taken, the details of such action is

sought to be submitted to this office.

Yours faithfully,

sd/-

Regional Officer
R.0O.Sarjapura, Bengaluru.



Translation copy of Annexure-\%V-

Office of the Regional Officer

Karnataka State Pollution Control Board
Bengaluru Sarjapura

NISARGA BHAVAN, 3% FLOOR

Thimmaiah Road, 7™ ‘D’ Main, Shivanagar
Opp.Pushpanjali Theatre, Bengaluru 560010
Phone: (0O) 080 23230153

towards a cleaner Karnataka

No.KSPCB/RO/Sarjapura/2016.17/852

Date: 27" Mar 2017
Despatched

To

The Chief Officer
Bommasandra Municipality
Hosur Road

Anekal Taluk

Bengaluru.

Bix,
Sub: The solid waste produced in Municipal
Limits Dumping in Kitaganahalli lake

area-reg

Ref: 1.Public complaint letter dated
21.2.2017 (through email)

2.Inspection of Kitanahalli lake area on
23:2.2017

3.This office letter No.685 dated
21.2.2017

* % %

Reference to the above subject this is to

inform vyou that, the residents 1living near



Bommasandra Industrial Area through e-mail have
complained that the solid waste produced within
the Municipal limits are dumped at Kitaganahalli
lake area and in view of this the lake water and
the environment is severely polluted, and relating
to this complaint on 23.2.2017 when Kitaganahalli

lake area was inspected the following materials

were observed;

e Tt 1is seen 1in Kitaganahalli lake area solid
waste 1is dumped. It is given to understand
that most of the solid waste are produced

within Municipal limits.

¢ In view of dumping the Municipal waste in lake
area, it has become the reason of pollution of

the lake water and ground water.

® In the lake area solid waste is being disposed
and in view of fire +to this waste the
surrounding area is affected with air

pollution and bad smell is emanating and it is



matters

vironment and tO the public is

seen its en

causing adverse effect

At the time of the inspection in respect of the
found O immediately stop dumpingd the

solid waste in Kitaganahalli Lake area and
be cleared and to

already dumped waste 18 to
protect the lake environment for takind action,
reference letter instructions

under the above
rRelating tO this with regard tO

are issued.
e not submitted t

o this

action, the details ar

office.

Further the resident of that place through

thei
eir letter dated 16.3.2017 to stop the dumping

Of t . ' Y

of lake.

.
S

dispose the same n
' respect of



the above matter with regard to immediate steps
peing taken, the details of such action is
sought to be submitted to this office within 15
days;, otherwise as per the Water Act 1974 action
will be taken.

vours faithfully,

sd/-

Regional Officer
R.0.Sarjapura,Bengaluru.



Translation copy of Annexure-\/

Office of the Regional Officer
Karnataka State Pollution Control Board
Bengaluru Sarjapura

NISARGA BHAVAN, 3%’ FLOOR

Thimmaiah Road, 7" ‘D’ Main, Shivanagar
Opp.Pushpanijali Theatre, Bengaluru 560010

Phone: (0O) 080 23230153

towards a cleaner Karnataka
No.KSPCB/RO/Sarjapura/Lake-Solid waste 2017-18/594
//BY RPAD//

17 AUG 2017
DESPATCHED

To

Executive Engineer

Panchayath Raj Engineering Division
Bengaluru urban District

Bengaluru Urban Zilla Panchayath building
S.Kariyappa road, Banashankari

Bengaluru 560070

SirF,

Sub; Polluting Kittaganahalli lake -reg

Ref: inspection of Kitaganahalli lake on

7.8.2017

* % %



Reference to the above subject, this 1is to
inform that, Kittaganahalli Lake comes within
Attibele Hobli, Anekal Taluk, . Adjacent to
Bommasandra Industrial Area is behind the Narayana
Hrudayalaya Hospital, and in this lake there 1is
half water. And to this lake from Bommasandra
Municipality every day the waste is being brought
and dumped and the nearby factories during night
times are bringing the waste and dumping here and
causing pollution to the lake. And to this lake
from the surrounding area sewage water 1is also
coming and joining the lake water, the lake water
is completely spoilt and could not use for the
cattle and drinking. And to the lake any kind of
fencing or compound is not there, and from any
direction there is easy accessibility and in view
of all dumping the waste into this lake, and this
lake has turned out to be a waste dumping yard and
in view of igniting fire to the waste, the
residents living around the lake and very nearby
including Narayana Hrudayalaya neighbouring
residents/ public , hospital is facing with the

complete air pollution, and hence immediately to



this lake barbed fencing/compound is to be built
and see that none enters into the 1lake and to
protect the 1lake, and against the Bommasandra
Municipality which is dumping waste against them
through the department action is requested to be

initiated.

This is for your information.

Yours faithfully,

Sd/-

Regional Officer
R.0.Sarjapura, Benglauru.



Translation copy of Annexure- V!

Office of the Regional Officer

Karnataka State Pollution Control Board
Bengaluru Sarjapura

NISARGA BHAVAN, 3% FLOOR

Thimmaiah Road, 7" ‘D’ Main, Shivanagar
Opp.Pushpanjali Theatre, Bengaluru 560010
Phone: (0O) 080 23230153

towards a cleaner Karnataka
No.KSPCB/RO/Sarjapura/Lake-Solid waste 2017-18/593
//BY RPAD//

17 AUG 2017
DESPATCHED

To

The Chief Officer
Bommasandra Municipality
Bommasandra, Hosur road
Anekal Taluk

Bengaluru urban Dist 560 099

S1¥,

Sub; Dumping of waste on waste at
Kitaganahalli Lake Attibele Hobli,
Anekal Taluk -regarding.

Ref: 1.Complaint of public on 21.2.2017
(through email)

2.Inspection of Kitaganahalli lake on
23.2.2017 by the Officers of Regional
office.

3.From this office to the Chief Officer
Bommasandra Municipality written letter
No.685 dated 27.2.2017



4 ., From this office to Chief Office,
Bommasandra Municipality written letter
No.852,dE.27.3.2017

5.Cloud 9 Residents through phone to the
With regard to the Bommasandra
Municipality Dumping waste to the lake
given complaint 4.7.17

6.0fficers of Regional Office, Sarjapura
Inspection On 7.8.2017

* k k%

Reference to the above subject this 1is to
inform to you that in your municipal 1limits
produced solid waste is being brought in tractor
and trucks and is being dumped into the
Kitaganahalli lake, and the lake 1is completely
covered with waste and to the waste dump the fire
is 1lit and the air pollution is being cause. In
this manner , within your municipal 1limits non
segregated solid waste unscientifically is being
dumped into the lake, and have caused lake
pollution. Eventhough notices are given under ref
(3) (4) above several times not to dump the
waste 1into the lake, you are dumping again and
again the waste into the lake is in wviolation of
the law. And vyou are responsible for the

pollution of the lake. Hence, immediately you are



finally intimated dumping the of the waste into
the 1lake. Otherwise against you under the
Municipal Solid waste Management rule 2016 Act

action will be initiated.

This is for your information.

Yours faithfully,

sd/-

Regional Officer
R.0O.Sarjapura, Bengaluru.



Translation copy of Annexure- V!l

Office of the Regional Officer

Karnataka State Pollution Control Board
Bengaluru Sarjapura

NISARGA BHAVAN, 3%’ FLOOR

Thimmaiah Road, 7™ ‘D’ Main, Shivanagar
Opp.Pushpanjali Theatre, Bengaluru 560010
Phone: (0) 080 23230153

towards a cleaner Karnataka
No.KSPCB/RO/Sarjapura/Lake-Solid waste 2018.19/613

Date: 15 OCT 2018
DESPATCHED
To

The Chief Officer
Bommasandra Municipality
Bommasandra, Hosur road
Anekal Taluk

Bengaluru urban Dist 560 099

51

Sub: In Kittaganahalli Lake area of Attibele
Hobli Anekal Taluk unauthorized the solid
waste is Poured and hence causing
pollution to the lake And lake
surrounding environment -reg.

Ref:1.This office letter No.685 dated
2T:2:20171

2.This office letter No852 dated
27.2.2017

3.This office letter No503 dated
17.8.2018

* % % %



Reference to the above subject, this 1is to
inform that, you under your municipal limits
produced solid waste without segregation
unscientifically every day through the tens of
tractors and lorries 1is brought and adjacent to
the Bommasandra Industrial area at Kittaganahalli
lake bed is being poured and to the waste poured
the fire is being lit. In view of this in the said
area bad smell is spread and causing the insects,
mosquitoes getting into the houses of the public
and causing the menace to the public and unable
to live in their houses, and in surrounding area
thick smoke is spread and has become reason for
air pollution, and in view of this the senior
citizens 1living in the houses and the Cloud 9
residential area people have made several
complaints to this office over phone. Further
earlier too from this office wunder the above
referred letters already to you instructions were
given not to dump waste in the said pklace.
Inspite of that , in the said place you have
continued dumping of waste. Every day the waste

is being poured into the Kittaganahall lake. And



adjacent to this 1lake 1is Narayana Hrudayalaya
Hospital patients and to the public and the
neighbouring industrial residents, due to this are

facing too many problems.

The said activity is against the law, you are
polluting the entire lake, eventhough earlier
several times warning notice are given, the same
is not taken into account, you are dumping the
solid waste of your municipality to the lake every
day and inspite of giving you sufficient time so
far the waste is disposed in unscientific manner
and have not found the alternative place for
dumping, and you have not found alternate ways of
disposal. In view of this activity the lake is
completely polluted, the entire lake water is
getting polluted and for the present condition of
the affair you are responsible, and you have

converted the lake as a waste dumping pit.

Hence you have stop immediately dumping of
waste into Kittaganahalli lake and already dumped

waste from your municipality is to be evicted and



to take action of disposing waste scientifically,
and extend your co-operation to make the said
place pollution free area and avoid the
difficulties caused by the public and protect the
lake environment. Otherwise the said activities
will be considered as 1illegal and to file a
criminal case against vyou, the recommendations

will be made to the Head office of the Board.

Yours faithfully,

sd/-

Environment officer
R.0O.Sarjapura,Bengaluru.



Translation copy of Annexure- Vil

Office of the Regional Officer

Karnataka State Pollution Control Board
Bengaluru Sarjapura

NISARGA BHAVAN, 3% FLOOR

Thimmaiah Road, 7 ‘D’ Main, Shivanagar
Opp.Pushpanjali Theatre, Bengaluru 560010
Phone: (0O) 080 23230153

towards a cleaner Karnataka

No.KSPCB/RO/Sarjapura/2018-19/674

Date: 19 NOV 2018
DESPATCHED

To
The Deputy Commissioner
Bengaluru urban District
Revenue complex, Kempegowda Road
Bengaluru 560001
Sir,
Sub: Pollution of lakes of Anekal

Taluk, Attibele and Sarjapura
Hobli -reg

* k%

Reference to the above subject, this 1is to
bring to your attention that, Attibele and
Sarjapura Hobli area comes within the Regional
Office Sarjapura limits, and under the said Hobli

the following are the four local bodies;

1.City municipality Hebbagodi



2.Municipality Chandapura
3.Municipality Bommasandra and

4 .Municipality, Attibele.

It is know to you that the above local bodies in
the recent years are converted as Local Bodies
from Gram Panchayath in view of the rapid
urbanization, the huge quantity of household
waste, sewage water 1is produced in the houses
which come under the said local body limits. And
this sewage water 1is to be scientifically
processed and to dispose , the above cited local
bodies have not taken any kind of suitable
action. Under the 1limits of the above 1local
bodies any kind of under ground drainage system
exist and have not installed the processing
units. And hence the sewage water produced in
this area are getting into the rain water/storm
water drainage and are getting into the nearby
lakes. In the above 4 local body limits, the
main lakes are as under;

a.Rayasandra lake

b.Bommasandra lake



c.Kammasandra lake
d. Hebbagodi lake
e.Kittaganahalli lake

f.Chandapura lake

In addition to the above several small and mini
lakes comes within the above local body limits.
And from the local body area produced sewage water
directly without any processing is entering into
the lakes. Not only this the solid waste 1is
unscientifically being poured into the above lake
area and the fire is lit and thus causing the air
pollution, and the lake wate is being polluted.
Resulting in, the above cited all lakes water is
polluted and the said lake water cannot be used
for any purposes and it has become useless even
cannot be used for cattle. From this office every
month the above said 1lake water samples are
collected and analyzed. As per the analyzation
report the lake water 1is polluted and 1is
confirmed that to the lake every day sewage water
is entering. And in order to see that the said

sewage water never enters into the lake,



eventhough several times was informed to the
local bodies, is of no use of any kind, and any
kind of action is not 1initiated. This kind of
activities 1is against the law, and 1is in
violation of The Water (Prevention and Control of
Pollution)Act 1974. And in view of this sewage
water entering into the 1lakes, the above said

lakes are polluted.

As this matter is very serious 1in nature, hence
you have to immediately take suitable action in
this connection and in the above mentioned local
body area immediately to provide under ground
drainage system and to process the sewage water to
install the processing units , to issue directions
to the head of local bodies, in the interest of
the public health .

Yours faithfully,

sd/-
Regional Officer
Sarjapura
copy to:
1.Member Secretary,Karnataka State Pollution

Control Baord, Parisara Bhavana, No.49, Church

road, Bengaluru 01 for information.



2.Senior Environment officer, Waste Management
Cell, Head office, KSPCB Parisar Bhavan, No.49,
Church road, Bengaluru 01 for information.

3.Senior Environment officer, Bengaluru South,
Karnataka State Polution Control Board, Nisarga
Bhavan, 3*® floor, Sivanagar, Bengaluru 10 for
information.

4 .Commissioner, CMC Hebbagodi, Attibele Hobli,
Anekal Taluk, Bengaluru urban district for
information and suitable action.

5.Chief Officer, Municipality Chandapura, Attibele
Hobli, Anekal Taluk, Bengaluru Urban Dist. For
information and suitable action.

6.Chief Officer, Municipality Bommasandra,
Attibele Hobli, Anekal Taluk, Bengaluru Urban
Dist. For information and suitable action.

7.Chief Officer, Municipality Attibele, Attibele
Hobli, Anekal Taluk, Bengaluru Urban Dist. For

information and suitable action.



Translation copy of Annexure- X !

MUNICIPALITY, BOMMASANDRA
ANEKAL TALUK, BENGALURU URBAN DIST. 560 099

No.MOB.asha/Cr/26/2019.20 date 16.12.2019

To
Hon’ble Member Secretary

Karnataka state Pollution Control Board
Bengaluru.

Sif,

Sub: In connection with the meeting
proceedings of the meeting held On

2.12.2019 in Karnataka state Pollution
Control Board office- submission of
information with regard to Action taken

by the Municipality

Ref: Meeting proceeding of Your office dated
2.12.2019 No.PCB/WMC/3828/LKS/2019-20/
4879/ dated 9.12.2019

*khkkkhkhkkhkkhkkkhkhkkhkhkkhkhkhkhhhikk

Reference to the above subject, on .12.2019
with regard to the Hon’ble National Green
Commission order No.750/2019 dated 25/09/2019, in

the office of the Karnataka state Pollution



Control Board meeting was arranged and in the said
meeting the Hon’ble National Green Tribunal , it
was informed that in connection with
Kittaganahalli 1lake pollution the complaint is
registered and to verify with regard to the
complaint and on 10/01/2020 the factual condition
and with regard to the action taken is to be
explained. And hence in this regard through your
Board an officer 1s deputed and with regard
several materials, you attention is drawn to above

referred letter;

1)In the said Report, coming within the
municipality limits, through underground
system, the sewage water not being processed
through the processing units and the same is
being let out directly. And the said sewage
water getting into the Karnataka Industrial
Area Limits through the storm water drains
when collected and examined, the quality of
the water is referred comes under Class E
(i.e. including the agriculture for any other

works unusable).



Bommasandra Municipality as upgraded fropm the
Gram Panchayath to Municipality on 24.6.2015.
During the earlier Gram Panchayath period, to
several layouts the underground drainage
connection is provided, and the newly formed
layouts also was provided connection to the
existing under ground sewage pipes and finally
without processing scientifically , directly is
let into the storm water drains, this matter 1is
being seriously considered by the Bommasandra
Municipality, and with regard to establishing
the Sewage Water processing unit, to the
Karnataka Urban water Supply and sewage Board
for preparing a detailed Project Report on
14.5.2019 letter correspondence 1is carried out,
and is in the progressive stage of exchange of
technical material details (copies enclosed) and
after submission of the detailed/extended report
in connection with the implementation of the

project action will be taken.

2) Further in the Municipal limits the collection

of garbage in initial stage is not properly



segregated and only a very little quantity of
dry waste is given to an Ngo named Sahas and
the remaining waste is being dumped in
Kittaganahalli lake bed area and on the road
side 1in government place and on Bengaluru
Hosur National highway, and to that waste the

fire is 1lit and giving room for air pollution.

In Bommasandra Municipal limits all 23 wards,
in the residential and commercial areas, in
the initial stage of collecting the waste from
house to house the waste is being segregated,
and the wet waste in Municipal limits small
area of Government place by using Bio culture
is being converted as manure , and the same is
being used by the local farmers for their
gardens, and the dry waste is given to NGO by
name Sahas ( the MOU copy and photos are
enclosed). It 1is submitted for your perusal
that and on the road side, government place
and on Bengaluru Hosur National Highway, from

this municipality either the disposal of waste



or litting fire to the waste is not being

done.

3) The municipality for maintenance of the solid
waste materials have not identified the 1land,
and the land fill site is not developed, in
view of this it is referred that in
Kittaganahalli lake area the garbage

disposed.

Under Section 12(a) of the Solid Waste
Material Rules 1016, for the maintenance of
the solid waste the suitable land
identification and sanctioning powers is
vested with the Hon’ble Deputy Commissioner.
And as per section 15 in the said 1land
suitable processing facilities, material
recovery facility and sanitary land filling
arrangement development is the duty of the

Municipality.

In this connection, from the Municipality

initially, in survey No.79 of Bommasandra



village, 0.38 guntas of Government Plantation
land was identified and on 20/10/2015 held
Council meeting decision was taken and -for
sanction of the same the proposal was
submitted on 26/10/2015 to the Tahsildar. But
the said proposal has not gone beyond the

Asst. Commissioner office (copies enclosed).

Later for the Solid Waste Garbage Management,
within 15 km. radius of Bommasandra
Municipality, the land owners who are
interested to sell about 10 acres of land was
invited through a paper publication dated
3.5.2017. and for the said proposal too
suitable responsible is not found. (paper

publication copy enclosed).

In the meanwhile from the BBMP established
Chikkanagamandala Solid waste Material
Processing Unit, to dispose the solid waste
from the Municipality limits to Processing
Unit from 27/12/2016, permission was obtained

the Joint Commissioner, Bommanahalli Zone,



BBMP (copies enclosed), but after several
days the said Unit is stopped in view of
technical reasons.

Later seeking the sanction of survey No.96
government land of Bagganadoddi village of
Anekal Taluk on 3/5/2017 requisition was
submitted to the Tahsildar and the proposal
was made to Deputy Commissioner. But the
Tahsildar have informed on 05/05/2017 that
there is no land available for sanction.

Later on 16/03/2018 for sanction of survey
No.23 Gomal Land of Tammanayakanahalli wvillage
of Anekal Taluk, the proposal was submitted
to the Hon’ble DC, and Tahsildar. But to the
said proposal any kind of reply is not
received.

Further, submitting a requisition on
25/06/2019 to the Tahsildar, for the purpose
of disposal of Solid Waste, to provide the
list of available Government lands request is
made. And the Tahsildar have said that coming
within their Taluk Limit coming lands list

was sought from Deputy Tahsildar, Attibele and



—

Revenue Inspector, Chandapura. So far the
information is not made available (copies
enclosed) .

In the meanwhile several times on 16/02/2016,
10/05/2017, 22/08/2017, 05/12/2017,
18/07/2019, 27/06/201.9, 23/07/2019/
09/09/2019, 04/10/2019, 30/11/2019 for
sanction of land the request was made with the
Hon’ble Tahsildar and Tahsildar. In view of
the technical reasons so far for processing

the land is not sanctioned. (Copies enclosed).

In Kittaganahalli lake from the period of the
earlier Gram Panchayath period, the disposed
old waste to cleanse by way of bio
remediation , a decision was taken in Council
meeting held on 05/03/2019 in subject No.35,
and from the interested firms on 3.5.2019
Expression of Interest was invited. But any of
the institution has shown interest to the said

proposal (copy enclosed).



In

recent Developments, considering seriously

the solid waste disposal, the municipality has

already started working in this direction and

the same is submitted as under for your perusal;

S)

7)

In Kittaganahalli lake area the disposal of
waste is completely stopped, and for resisting
unauthorized waste disposal in the said area
by erecting the fencing and locked, and is
handed over to Bommasandra Industrial

Association (photograph enclosed).

In the primary stage, house to house level
segregated waste earlier in government land by
using bio culture, was being converted into
manure. And now 1in the entire municipal
limits produced all wet waste 1is directly
given to the farmers, and by applying bio
culture in their land and for preparing manure

action is taken.

And with continuing the system of giving the

dry waste to Sahas Waste Management, and the



unprocessed useless waste also 1is given
temporarily to has, and for the permanent
solution, the process of entering into MOU

with them is in process.

8)ON 03/12/2019 in the Municipal Council
meeting, through the Bommasandra Industrial
Sanga, under their CSR Grant, with regard to
rejuvenation of Kittaganahalli lake discussion
was carried out and the council approval 1is
obtained. In this regard through Bommasandra
Industrial Sangha a proposal is submitted on
16/12/2019 to Municipality. Accordingly with
the collaboration of Bommasandra Industrial
Sangha, to clear the solid waste from
Kittaganahalli lake surrounding places and to
take up the rejuvenation of the lake to
extend necessary co-operation to the
Industrial Sangha from the Municipality ,
necessary action will be taken. The said

Bommasandra Industrial Sangha proposal 1is

enclosed.



While submitting the above materials along with
the documents, it is brought to your perusal
that in the coming days the information with
regard to the developmental works will be

submitted to you from time to time.

Thanking you,

Yours faithfully,

Sd/- Chief Officer

KMAS Grade

Municipality, Bommasandra.



Translation copy of Annexure- X\l

MUNICIPALITY, BOMMASANDRA

ANEKAL TALUK, BENGALURU URBAN DisT. 560 099
EMAIL ITSTAFF ULB BOMMASANDRA@YAHOO.COM
PHONE NO.080 27834655

No.MOB Aa.sha./CR/13/2019.20 Date:30.11.2019

To

The Deputy Commissioner
Bengaluru Urban Dist.
Bengaluru.

Sir,
Sub: Identification and handing over the
land for the Purpose of disposal of

solid waste-reg.

Ref: 1.This office even No. letter
dt.25.6.2019 and 27.06.2016

2.This office Revenue Inspector
report dt.6.6.2019

3.Your office letter no.
jisako/tasha-01/CR 139
2018.19 dated 21.6.2019

4.Your office letter No.jisako/tasha
01./CR.139 2018.19 dated 3.6.2019

5. This office even No. letter
dt.9.9.2019 and 4.10.2019

* % % %

Reference to the above subject in the letters

under ref(3)and (4), instructions are issued EO



identify 2 to 5 acres of Government or Municipal
Land the lands coming within the Urban Local

Body limits for the purpose of disposal of waste

and submit the proposal with necessary
information along with the documents. Accordingly
in Bommasandra Municipal Limits, as cited above

to provide the details of the lands, instructions
were 1issued to the Revenue Inspector of this
office. And under ref(2) above, 1in Bommasandra
Municipal Limits for the maintenance of the solid
waste , a report is submitted that there is no 2

to 5 acres of Government or Municipal land.

Hence to provide immediately the list of the
available Government Lands for the disposal of
solid waste of Bommasandra Municipality wunder
ref(l) 1s requested to the Hon’ble Tahsildar,
Anekal. On 25.6.2019, the Honble Tashdilar Office
Land Records Section have personally visited from
the land records Section, the Deputy Tahsildar,
Attibele was sought to provide the 1list of the
government lands within the Anekal Taluk limits

and in turn the Deputy Tahsildar, Attibele have



forwarded the file to the Revenue Inspector,
Chandapura to provide the information available.
But so far any action is not taken, and not
responding properly. With regard to the said
matter the order is passed by the NGT and
relating to the solid waste disposal, the case 1is
filed in the Lokayuktha. And to take suitable
action with regard to the above matter, directions

are issued to Pollution Control Board.

Hence, as this matter is of very serious in
nature, and relating to this under the letter
above ref. No.(5) you are instructed to give
suitable directions to the Tahsildar, Anekal Taluk
office, Anekal with regard to the place. And
pertaining to this so far any kind of suitable
information is not submitted to this office. And
hence once again to the Hon’ble Tahsildar, Anekal
Taluk office, Anekal, for the implementation of
the “Solid waste disposal and maintenance rule
2016” and for the disposal of construction and
demolition waste with regard to sanction suitable

place to Bommasandra  Municipality to take



immediate action, it is requested to kindly issue

suitable directions.

Yours faithfully,

Sd/-

K.M.A.S. GRADE 1
Municipality, Bommasandra.

Copy to:

1.Hon’ble Director, Directorate of Municipalities,

Bengaluru urban district for information.

2.Environmental officer, Sarjapura sub division,
Karnataka State Pollution Control Board, Regional

office, Nisarga Bhavan, Bengaluru for information.

3.Hon’ble Tahsildar, Anekal Taluk office, Anekal

for information.



Translation copy of Annexure-

MUNICIPALITY, BOMMASANDRA

ANEKAL TALUK, BENGALURU URBAN DisT. 560 099
EMAIL ITSTAFF ULB BOMMASANDRA(@YAHOO.COM
PHONE N0.080 27834655

No.MOB Aa.sha./CR/74/2017.18 Date: 16.03.2018

To

The Deputy Commissioner
Bengaluru Urban Dist.
Bengaluru.

8ir,

Sub: Sanction of land to Bommasandra
Municipality For the purpose of disposal
of solid waste-reg.

Ref:1.This office letter No.MOB/Health/CR01l/
2017.18 dated 3.5.2017 and 10.5.2017

2.Your office letter No.LND/Cr/29/2017.18
Dated 5.5.2017

3.Hon’ble Deputy Commissioner, Bengaluru
Urban Dist.Bengaluru office letter No.
Jinako/nasa/CR/36/2017.18 dt.9.5.2017

4. This office letter No.POB/
kamsha/25/2017.18 Dated 10.5.2017

5.This office even No. dated 5.12.2017
* k k%
Reference to the above subject as per the

Government Notification No.UDd 51/MLR/Bengaluru /



2015 dated 24.6.2015, Bommasandra Gram Panchayath
is upgraded to Municipality, and to Bommasandra
Municipality for the purpose of Solid Waste
Disposal Unit, survey No.6 of Bagganadoddi village
land is identified and as per ref(l) above the
proposal 1is submitted to Hon’ble Tahsildar. 1In
survey No.96 of Bagganadoddi village, Government
Gomala, as per the report of the Revenue
Inspector, for the purpose of disposal of solid
waste in Kasba Hobli limits the Government land is
not available, is intimated under ref(2) Tahsildar

office letter.

Further, under ref(3) orders, in Anekal Taluk
limits the land evicted from encroachment, out of
this for the purpose of disposal of solid waste to
Bommasandra Municipality by identify the land and
sanction the same, under reference(4) of this

office letter is written.

Gn 26,10.2017 the Hon’ble Minister for
Municipalities Sri.Ishwar B Khande in the Progress

Verification Meeting have directed to the Hon’ble



Deputy Commissioner to grant immediately for the
solid waste disposal. And accordingly to disposal
the solid waste materials immediately to sanction
suitable land, a letter is written to the Hon’ble

Tahsildar under ref (5).

On 01.03.2018 the officers of the Karnataka
state Pollution Control Board and Central
Pollution Control Board urgently for the purpose
of disposal of solid waste to identify a suitable
place and to dispose the waste scientifically have
instructed, failed to do so have said that a case

will be registered against Municipality.

Further, it 1is given to understand that in
Anekal Taluk, Kasba Hobli, Tammanayakanahalli
village survey No.23, 412 acres of Government
Gomal land is available. And with regard to the
said land to conduct inspection and to sanction 10
acres of 1land to Bommasandra Municipality for

Solid Waste management.

Thanking you,



Yours faithfully,
sd/-

Chief Officer,
K.M.A.S. GRADE 1
Municipality, Bommasandra.
Copy to:
l1.Hon’ble Director, Directorate of Municipalities,
Bengaluru urban district for information.
2.The Assistant Commissioner, Bengaluru South Sub
Division and Administrative officer, Municipality,
Bommasandra for perusal.
3.Hon’ble Tahsildar, Anekal Taluk Bengaluru Urban
Dist for further action.
4 .Environmental officer, Regional office
Sarjapura, Karnataka state Pollution Control Board
for information.
5.Environmental officer, Sarjapura sub division,
Karnataka State Pollution Control Board, Regional
office, Nisarga Bhavan,Bengaluru for information.

6.Hon’ble Tahsildar, Anekal Taluk office, Anekal

for information.



Translation copy of Annexure-

MUNICIPALITY, BOMMASANDRA

ANEKAL TALUK, BENGALURU URBAN DisT. 560 099
Email itstaff ulb Bommasandra@ yahoo.com
Phone No.00 27834655

Ref MOB/Asha/CR/13/2019.20 Date: 25.06.2019

iz “Very urgent”

The Hon’ble Tahsildar
Anekal Taluk
Taluk office, Anekal

Sitk,

Sub; Identifying the land for disposal of
solid waste and Submission of report-

reg.
Ref:1.Hon"ble DC Bengaluru urban dist. Letter
No. Jinako/ tusha 01/CR.139/2018.19
dt .3.6.2019
2.Hon’"ble Deputy Commissioner Bengaluru
Urban District letter No. jinako/tasha-
01/CR.139/2018.19 Dated 21.6.2019

3.Hon’"ble National Green Tribunal order
606/2018 Dated 16.1.2019

* k%

Reference to the above subject, as directed
under ref(l) and (2), within the local body limits
for the disposal of solid waste 2 to 5 acres of

Government or Municipal land is directed to be



identified. Further as per the order under ref(3)
for the purpose of solid waste of the 1local

bodies, it is necessary to have necessary land.

In Bommasandra Municipal 1limits for the
purpose of maintenance of solid waste , the
required municipal land is not available. And
hence for the disposal of Bommasandra Municipality
solid waste, it is sought to submit immediately

the list of the available Government lands.

“"With regard said matter as the Hon’ble
National Green Tribunal have passed orders, hence
sought for immediate action”.

sd/-
Chief Officer,
K.M.A.S. GRADE 1
Municipality, Bommasandra.
COPY TO:
1.Hon'’BLE DEPUTY COMMISSIONER, BENGLAURU URBAN DIST. FOR

INFORMATION.



Translation copy of Annexure-

OFFICE OF THE TAHSILDAR, ANEKAL TALUK, ANEKAL

NO.LND/CR/49/2019.20 DATE 25.06.2019

MEMO

In Anekal Taluk, Attibele Hobli, Bommasandra
Municipal 1limits as there is no necessary
municipal land for the maintenance of solid
waste, to provide the list of Government Land ,
the Chief Officer, Municipality Bommasandra have
requested on2 5.6.2019. In this regard to sanction
the land for maintenance of the solid waste in
Hobli level, along with the list of the available

land , it is directed to submit the report.

Sd/-
Tahsildar
Anekal Taluk
To
Deputy tahsildar and Revenue Inspector
Attibele Hobli

Anekal Taluk.



Translation copy of Annexure- X|||

e ——

MUNICIPALITY, BOMMASANDRA
ANEKAL TALUK, BENGALURU URBAN DisT. 560 099
Email itstaff ulb Bommasandra@ yahoo.com
Phone No.00 27834655

Ref MOB/Asha/CR/05/2019.20 Date: 14/05/2019

To

The Asst.Exe.Engineer
Karnataka Waster Supply and Sewage Board

Jalabhavan, Bengaluru.

S,

Sub: Preparation of DPR for Bommasandra

Municpality Waste Water Processing Unit.
Ik ek

Reference to the above subject, Bommasandra
Municipality is having an extent of 8.28 Kms.,
and as per the 2011 census the population is
28,353. The municipality 1is having 98% of
drainage, and the municipal limit entire sewage
water connection is given to underground drainage.
But the municipality is not having its waste water
treatment plant (STP) . And hence for the purpose

of construction of Sewage Treatment Plant it is



requested to provide a Detailed Project Report
(DPR) . the said report and for preparation the
expenses will be paid by the Municipality.
Yours faithfully,
sd/-
Chief Officer
Municipality, Bommasandra.
Sd/-
Despatch Asst.

Municipality Bommasandra.



Translation copy of Annexure-

Office of the
Asst.Exe.Engineer
KUWS and DB Sub Division
#6, first stage, first phase, BTN,
Bengaluru 560 029
Office Ph. 41106542 Mobile No0.9480813145
KARNATAKA URBAN WATER SUPPLY AND SEWAGE BOARD
No.KWB/AEE/BND/Technical/TS/AE3/248/2019.20
dt.16.8.19
By Regd. Post
To
Chief officer
Municipality
Bommasandra.
Si¥,
Sub: Preparation of DPR for construction of
STP To Bommasanedra Municipality -reg
Ref: 1)Your office letter No.POB asha CR 05
2019.20 dated 14.5.2019
2)This office letter No.183 dt.16.7.2019
*kkkhkkkhkkk*k
Reference to the above subject, under ref(2)
the following information was sought;

l.Municipality all wards population and Ward

sketch.



2.Presently to the ©people of Bommasandra

Municipality details of water supply (LPCD)

.In the municipal limits existing WBM, Asphalt

& concrete road length.

.In the above referred letter, it is informed
that there is 98% of Drainage provided. And
pertaining to this Drainage pipe route and the
chamber network sketch and presently chambers
dia and height and different dia underground
drainage pipe route details. And on the basis
of the said details, coming within the
Municipality and to Dbe newly installed
chambers and underground pipe route

plan/design is to be prepared.

.For the purpose of construction of STP unit
identifying the place, and from the Pollution
Control Board Department a NOC is to be
obtained and the said land is to be handed
over by you to the Board. It is sought to take

suitable action in this regard.



6.To Bommasandra Municipality for providing the
underground drainage systematically, firstly
the survey work is to be done and relating to
it amount to be deposited to the Board there
is necessary of your acceptance. And after
obtaining the above details, the survey
estimation will be prepared and for depositing

the approximate amount will be intimated.

So far the above mentioned material details are

not provided to this office. After obtaining the

details, the suitable action will be taken by the
Board.

Yours faithfully,

sd/-

Assistant Exe.Engineer

KUWS and DB ,Sub division
Bengaluru.



Translation copy of Annexure-

MUNICIPALITY BOMMASANDRA

Proceedings of the General Meeting conducted

On 20.6.2018 exact

chairmanship of
Officer,
Asst.Commissioner,

Bengaluru

Municipality.

the
Municipality
Bengaluru

chairmanship,

at 12.30 p.m. under the

Hon’ble Administrative

Bommasandra and

South Division,

in the office of the

No. | Subject

Decision

1 Preparation of

the Detailed
Project report
for the
construction of

STP-reqg.

On discussion of the subject

matter, in Bommasandra

Municipal 1limits already in

most of the place there is

under ground drainage. But

through the said underground
drainage flowing sewage water

for processing, there 1is no

treatment plant. And hence

for the purpose of

construction of STP to




prepare a DPR when KUWS and
DPR was sought or through
Expression of interest to
select the suitable firm and
to bear the cost for all this
it was decided to be borne by

Municipality.

sd/-

Administrative Officer & Asst.Commissioner
Municipality, Bommasandra, Bengaluru South Sub
Division

Bengaluru Urban Dist.

True copy
Sd/-

Chief Officer
KMAs Grade 1

Municipality, Bommasandra




